
THE HIGH COURT OF KERALA

NOTICE
Kochi : 682 031

Date : 10.06.2020

Introduction of e-firing modure for BairApprication - Instructions - reg

It has been decided to introduce e-firing facirity for firing BaifAppfications in the High court w.e.f. 15th June 2o2o, which is avairabre in the webportaf httos://ecoufis'keral?'gqv'id. Advocates / party-in-persons are requested to fireBair Apprications through the e-firing system afong with the physicar copy of theapplication' The physicar copy arong with the receipt generated by the system oncompletion of the e-filing procedure, shail be dropped in the box kept in the atrium.only those cases which are successfury e-fifed by 01:00 p.m., defects thercof, if any,cured before o2'oo p.m' and the physicar copy of the same received in the Registryby 03:00 p'm on the same day, wiil be fisted for the foilowing sitting day. Amounttowards welfare Fund stamps to be affixed on Memo of Appearance / Vakkalath shallbe paid in the manner notified in the web portal. From 1sh June 2020 onwards, BailApplications will be accepted only through above mode.

Pfocedure:

l' Advocates who are registered in the High court of Kerala portaf can registertheir account in the web portar, @ with their BarCouncil code, emait id and mobile number.

2' After successful registration, login to the site using registered mobile numberor email id and password' Furnish all mandatory detairs and submit theappfication' unsubmitted applications can be viewed in the ,Draft 
case, link.Ail the submitted apprications can be viewed in the ,My 

case,ta5. cases withdefec{s wiil be risted in the ,Defective 
cases,tab for curing defects.

Note:

A7- 127t2020

Sub:-

l' In the case of Advocates who have not registered with the High court ofKerala case Information system, steps to proceed wiil be prompted. crick the'Application For Advocate code' link to download the form and fill the detailsand send the scanned copy of that form arong with the copy of Enroffment
certificate to the emaif address,it.hckerara@gov.in,. once registered, you wirl

https://ecourts.kerala.gov.in
https://ecourts.kerala.gov.in


be notified via email and can proceed to register in the web portal as detailed
above.

2' Party in person can register using the 'sign up' option, uploading the identity
proof.

For tutorial, kindly see the youtube video link :

For Malayalam :

https ://youtu. be/8X i 
ptBi g bTE

For all Technical Help, please contact

Phone; O4B42362527

Email: support. hck@kerala.gov.in

For whatsapp technical help

please whatsapp to 956242445 
h

(By OrderL. ; \)

--9"1$I""-u6opny Tholnas
Registrar General

ro9
The Advocate-General, Ernakulam.
The Director General of Prosecutions & State public prosecutor,Ernakulam.
The Additional Advocate-General, Ernakulam (2)
The Additionar Director Generar of prosecutionsj ErnakuramThe president, Kerara High court novocateiiAss;;t;;;, ErnakuramThe Vice-presidents, xerata High court Advocates, Association, Ernakuram (2).The State Attorney, Advocate_Glneral,s Office, ernaf u tamThe Secretary, Kerala High Court Advocates,i;.rti*: Ernakulam.The General secrelary Kerala High court senior navocates' Association, Ernakulam.The 

.s 
ecretary, Indian Law Institut-e, Kerara, e rnat<utam--

The senior stln{lng counser, Government of India (Tares), Ernakuram.The Assistant Soliciior General of lndia, Ernakufam.
The Chairman, Bar Council, Emakulam,
The President, Kerara Federation of women Lawyers, Emakuram.The President, Kerala High Court Advocates' cre*s,issociation, Ernakulam.T'he Director of the Kerari JudiciarAcademy, Athani. (He sna, brng

r h e M e m be, s :9f ! 3y, *; ["'T;:TJ! ji g #*i"1,.,1 ffi ,: 
n' r'io'*, r.,n )

The Director, Kerara state Mediation and conciriation C"nir", ErnakuramT-f.e leOistrar (Judiciat), High Court.
Allofficers and Sections, High Court.

The secretary, High court L6gar services committee, Emakuram.The private Secretary to the Chief Justice, High Couri.The Protocol Officer, High Court.
The Public Relations Office1 High Court.
The private Secretaries to Judg6s, High Court.
The Filing Section, High Court-

hfl ps://yputu. be/lziEC N NEI

For English :

https://youtu.be/IziECNNElOU
https://youtu.be/8XiPtBi8bTE


ii:ffi?,r"##::?,[iTJthev 
shar pubrish the notice in the Hish courr website )The Admn. Records Section, High Court

_The Notice Board, High Corh'"o" 
,

The Fite/Stock Fiteuopy submitted to :_ The Honourable the Chief Justice &The Honourarre .lucg;rrve 
*


